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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION
THE 26™ SEPTEMBER, 2022
No. 25-LA-2022/ l47 .~The following Members have been
nominated by the Hon'ble Speaker on 26.09.2022 to serve on the Business
Advisory Committee under Rule 208(1) of the Rules of Procedure and Conduct of

Business in the Punjéb Vidhan Sabha (Punjab Legislative Assembly) :-

1. Sardar Harpal Singh Cheema, Minister for Finance;
2. Sardar Inderbir Singh Nijjar, Minister for Parliamentary Affairs;

3. Shri Aman Arora, Minister for Information and Public
Relations;

4. Sardar Partap Singh Bajwa, MLA & Leader of Opposition; and

5. Sardar Manpreet Singh Ayali, MLA.

SPECIAL INVITEE

Dr. Nachhatar Pal, MLA.
Under Rule 208(1) of the Rules ibid., Sardar Kultar Singh
Sandhwan, Speaker shall be the Ex-officio Chairman of the Committee.
CHANDIGARH : SURINDER PAL,
THE 26™ SEPTEMBER, 2022. SECRETARY.
No. 25-LA-2022/ _/ $A8¢ , dated Chandigarh, the 26" September, 2022
Copy forwarded to all Members of the Punjab Vidhan Sabha, for

information.
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RINTENDENT,
for SECRETARY.
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